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mutually agreed that the documents as listed from Sr. Nos. 5 to 10

shall only be provided to the Petitioner, subject to payment of costs

of the photocopy etc. The documents shall be provided within a

week's time. Thereafter the Petitioner is directed to submit the

Rejoinder, if any, on or before 3L't March, 2017. All other pleadings,

if any, is also expected to be finalized by the date so fixed.

3. Thereafter, on completion of the pleadings, the Petition as well as the

Application to be listed for hearing on 18.04.2017. Date is

communicate to both the sides.

M.K. SHRAWAT.
08.03.20L7. MEMBER (JUDTCTAL)
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